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THE FIRST SCHEDULE 

(See sections 4 and 10) 
 

 

Sl. 

No. 
Name of the mine Location of the mine Name and address of the 

owners of  the mine 

Amount  

(in rupees) 

1 2 3 4 5 

1. Dhori (EB-I) Post Office Bermo, District 

Hazaribagh. 

Ownership under dispute. 6,77,500 

2. Kalyani Seleted 

Kargali (EB-2) 

Post Office Pichri, District 

Hazaribagh. 

Gouri Shanker and Others, Post 

Office Bermo, Hazaribagh. 

7,19,000 

3. Khas Dhori 

(EB-3) 

Post Office Pichri, District 

Hazaribagh. 

Khas Dhori Colliery Company, 

Post Office Katrasgarh, 

Dhanbad. 

4,07,000 

4. Pipradih (EB-4) Post Office Gomia, District 

Hazaribagh. 

Pacific Coal Company, Post 

Office Gomia, District 

Hazaribagh. 

14,13,500 

5. Pichri (EB-5) Post Office Pichri District 

Hazaribagh. 

Pichri Colliery Company 

Private Limited Post Office 

Bermo, Hazaribagh. 

3,21,800 

6. Selected Dhori 

(EB-6) 

Post Office Bermo, District 

Hazaribagh. 

Selected Dhori Colliery, Post 

Office Katrasgarh, Dhanbad. 

7,43,500 

7. Turiyo (EB-7) Post Office Turiyo, District 

Hazaribagh.  

Bhubaneswar Singh and 

Shivdayal Rathi, Post Office 

Jharia, Dhanbad. 

5,74,000 

8. Tarmi (EB-8) Post Office Turiyo, District 

Hazaribagh. 

Tarmi Colliery Company,  

Industrial Bank Building, Post 

Office Jharia, Dhanbad. 

8,30,500 

9. Albion (J-1) Post Office Karmatand Albion Colliery Company, Post 

Office Karmatand, Dhanbad. 

4,02,000 

10. Bokaro Jharia  

(J-2) 

Post Office Karmatand Messrs. Agarwalla Brothers, 

Post Office Karmatand, 

Dhanbad. 

4,64,000 

11. North Damuda  

(J-3) 

Post Office Nudkhurkee Hazaribagh Coal Syndicate 

Private Limited, Post Office 

Jharia, Dhanbad. 

8,39,300 

12. Kessurgarh (J-4) Post Office Nudkhurkee Manbhoom Coal Syndicate 

Limited, Post Office Jharia, 

Dhanbad. 

27,50,000 

13. Madhuband (J-5) Post Office Nudkhurkee   

14. Kankanee (J-67) Post Office Bansjora  

 

 

Oriental Coal Company 

Limited, 25, Brabourne Road, 

Calcutta-1. 

 

15. Pootkee  (J-69) Post Office Kusunda  

16. Amlabad (J-188) Post Office Bhowrah 1,97,99,500 

17. Bhowrah North  

(J-189) 

  

18. Bhowrah South 

 (J-190) 

Post Office Bhowrah  

19. Mohalbani  

(J-191) 

  

20. Begunia (R-6) Post Office Barakar, 

District Burdwan. 

  

21. Khas Benedih 

(J-6) 

Post Office Nawagarh K. C. Mukherjee and Others, 

Post Office Hirapur, Dhanbad. 

2,88,000 
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(Typed Copy) 

Hkkjr ljdkj@Government of India 

Je ,oa jkstxkj ea=ky;@Ministry of Labour & Employment 

[kku lqj{kk egkfuns”kky;@Directorate General of Mines Safety 

{ks= la0&III e/; vapy@Region No.-III, Central Zone, Dhanbad 

Email ID-dir.czr3.dgms@gmail.com 

Ik= la0&Mh0vkj0@III@010198@Order@2023@      /kuckn]        fnukad&    04-2023 
 

Ikzs’kd]  
  [kku lqj{kk funs”kd]  
  {ks= la0&III] e/; vapy]  
  /kucknA  
 

Lksok esa]  
  funs”kd rduhdh] ¼ih0 ,aM ih0½ ,oa euksuhr ekfyd]  
  HkkSjk ¼lkmFk½ dksfy;jh]  
  EksllZ Hkkjr dksfdax dksy fyfeVsM]  
  dks;yk Hkou] dks;yk uxj]  
  ftyk&/kuckn] >kj[k.MA  
 

fo’k; %& Prohibitory Order under section 22(3) of the Mines Act, 1952 at opencast working of Patch 
4A at Bhowra South Colliery of M/s BCCL.  

 
Ekgksn;]  

1-0 Please refer to inspection of opencast working of Patch 4A at Bhowra South Colliery of M/s BCCL 
made by Mithilesh Kumar, Dy. Director of Mines Safety, Region 3, Central Zone, Dhanbad on 
12.04.2023, where the following serious contraventions of provision of Coal Mines Regulations, 
2012, were observed.  

1.1 Regulation 106(5) of Coal Mine Regulation 2017 : At the Eastern portion of 4A patch for area bounced 
by the Coordinates (A) 95740 N, 90300 E (B) 94624 N, 90180 E (C) 94566 N, 60210 E (D) 94608 N, 
90332 E, the coal bench of XI seam and OB benches below were merged to form a highwall upto 
50m. Loose OB and boulders were found hanging at this part of highwall. Blazing fire was also 
observed in this area.  

2.0 In view of the above, I am of the opinion that there is an urgent and immediate danger to the life 
and safety of the persons employed due to above serious contraventions.  

3.0 I, therefore, by virtue of the power conferred on the Chief Inspector of Mines also designated as 
Director General of Mines Safety) under section 22(3) of the Mines Act, 1952 and virtue of the 
authorization granted to me by the Chief Inspector of Mines (also designated Director General of 
Mines Safety) under Section 6(1) of the Mines Act, 1952, hereby prohibit employment of persons at 
the Eastern portion of 4A patch in the area bounded by the coordinates (A) 95740 N, 90300 E (B) 
94624 N, 90180 E (C) 94566 N, 90210 E (D) 94608 N, 90332 E, in the opencast working of patch 4A 
at Bhowra (S) Colliery of M/s BCCL, till such time the above mentioned dangers are removed 
systematically to the satisfaction of the law and the order to be vacated in writing. However, this 
order does not prohibit employment of such number of persons as may be required for systematic 
rectification of above-mentioned violations.  

4.0 This order shall remain in force till such time the above mentioned danger is removed completely to 
the satisfaction of this Directorate and is withdrawn in writing.  
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(Typed Copy) 
 

5.0 This order does  not prohibit employment of such persons who may be required to remove the 
contraventions under the supervision of mine manager and statutory persons down the line as per 
statue.  

60. The work is removal of danger shall be down in the following manner :-  

a) Formation of benches as required by Reg. 106 of Coal Mines Regulations 2017 shall be done 
from top downwards only.  

b) No persons shall be engaged within 50 mtr from the bottom of high benches in the OB or 
coal where there is danger due to the fall of side.  

c) All approaches to the bottom of the high sides shall be fences securely and affection so as to 
prevent any inadvertent entry of persons.  

d) Manager shall frame fire fighting plan as per Regulation 134(6) of CMR, 2017 and the fire 
shall be dealt as per fire fighting plan.  

7.0 A copy of this order is being sent to the Central Government as require under Sub Sector is of Section 
22 of the Mines Act, 1952.  

8.0 You are requested to paste a copy of this order at conspicuous places in the mine for a passed of not 
less then three weeks or till the vacation of this Order, whichever is earlier.  

  An acknowledgment of this order is requested.  

Hkonh;  

                 Sd/- 

¼lkxsi dqekj ,e0vkj0½  
[kku lqj{kk funs”kd]  
{ks= la0&III] e/; vapy]  
/kU;oknA  
 

Ik= la0&Mh0vkj0@III@010198@Order@2023@194 /kuckn] fnukad&18-04-2023 

Ikzfrfyfi lwpuk vkSj vko”;d dkjZokbZ gsrq izsf’kr %  

1- Ikzca/kd] HkkSjk ¼lkmFk½ dksfy;jh] es0 Hkkjr dksfdax dksy fyfeVsM] iks0&HkkSjk] ftyk&/kuckn] 
>kj[k.MA  

2- Ekgkizca/kd] iwohZ >fj;k ,fj;k] es0 Hkkjr dksfdax dksfy fyfeVsM] iks0&HkkSjk] ftyk&/kucknA  
3- vfHkdrkZ] HkkSjk ¼lkmFk½ dksfy;jh] es0 Hkkjr dksfdax dksy fyfeVsM] iks0&HkkSjk] ftyk&/kuckn] 

>kj[k.MA 

 
     Sd/- 

¼lkxsi dqekj ,e0vkj0½  
[kku lqj{kk funs”kd]  
{ks= la0&III] e/; vapy]  
/kU;oknA  
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Standard operating procedure for Outsourcing mines 

Responsibility and Execution – Outsourcing agency of     

BCCL mines under HoE and Transport contracts 

 Majority of the mines of BCCL is operated by Outsourcing contractors. As per 
the NIT clause 12 of Condition of Contract under General Terms and 
Conditions: 
 
“The contractor will have to make necessary security arrangement to 
prevent theft of coal from the project premises, during transportation and 
also at coal dumps.”  
 

 In pursuance of this clause, this SOP has been drafted to specify the roles of 
security personnel involved in protection of these mines. 
 

 Escalation Mechanism:-  
In the event of any accidental disaster, theft, fire, vandalism and attack on 
the post, outsourcing security will inform immediately to the Outsourcing 
agency Control room. Further the security personnel will also activate 
emergency alarm system/siren wherever available. The person deployed at 
Outsourcing agency Control room will further share the information with 
CISF mobile patrolling team & CISF Control room of respective area and 
Security head of Outsourcing mine and BCCL Security Nodal Officer and BCCL 
Mines Official. Further CISF Control room will inform the matter to CISF 
Company commander, who will further intimate the same to Area 
Commander of CISF. Based on need, Company commander will call the local 
police in case of any law & order issue. 
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INCIDENT RESPONSE SYSTEM 
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Access Control at Outsourcing Mines: 
 

 Proper barrier at mine entry/exit. The security guard deployed at the mines 
entry/exit will maintain a register for entry of details with regard to 
vehicles/persons entering the mine. He will also make entry of any 
unauthorized movement of vehicles/persons.     Responsibility - Contractor 

 A siren will be made available at the mine entry/exit and at other sensitive 
duty posts.                        Responsibility - Contractor 

 CCTVs will be installed at all locations prone to theft or any other untoward 
incident. 

 Security lighting will be provided wherever required including at places 
where CCTVs are installed.          Responsibility - Contractor 

 Concertina fencing will be provided at Coal dumps for preventing any 
unauthorized entry.          

Role of Private Security Personnel: Responsibility - Contractor 

The private security personnel are employed by the contractors to man the duty 

posts for the above mentioned areas. Security personnel shall perform duties on 

the post allotted to them as per the duty roster. Their duties, in general, shall 

include the following:- 

Do’s 

 Hourly situation report should be taken by Outsourcing agency Control room 
personnel from all the security guards. Later, the same should be shared with 
CISF control room of the Concerned Area. 

 They shall be responsible to be present at the allocated post/ place at the 
allocated time and go through the instructions provided at the post. 

 All guards shall maintain a high standard of turnout and shall always remain 
alert. 

 They shall always keep their eyes and ears open to keep vigil and 
observation. 

 Be fully conversant with the security equipment being used in the course of 
their duty.  

 Be fully conversant with the security controls, alarms, escape routes within 
their area of responsibility. 

 Ensure that the employees always display their ID cards/ badges while inside 

the premises, as per the site guidelines.  
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 Identify and report any person inside the premises without proper 

identification. 

 Ensure that the Company property are not allowed to leave the premises 

unless accompanied by a property pass that has been signed, duly authorized 

by concerned authority. 

 Leave the post only when properly relieved, after handing over documents, 

equipment (if any) to the reliever and logging all activities and incidents 

during their shift.   

 Take responsibility of the assigned equipment, adhere to preventive and 

corrective maintenance, and ensure full functionality and maximum uptime. 

 They will participate in all training events, mock drills and exercises organized 

in the Facility. 

Responsibilities of the Security Head : Responsibility - Contractor 

 Overall responsible for security of the Outsourcing mines. 

 Provide a dedicated mobile number to all duty posts which will be circulated 
to BCCL/CISF.  

 Periodically check the working of the security gadgetry provided to the duty 
posts including Search Light, Mobile , CCTV and RFID (where installed) etc 

 He will check working of perimeter/security lighting in the Facility. 

 Ensure regular conduct of Security Training. 

 Act as interface between Outsourcing Contractor and external Security 
Organizations like CISF, local police and BCCL management on security 
issues. 

 Hold planned Security Audits and facilitate external security audits. 

 Inform to Outsourcing contractor about any breakdown in CCTV system. 

 Maintain effective intelligence and vigilance network.  

 He must take frequent rounds of the posts during night and make entry in 
the patrol book. 

 He must ensure that sentries are aware of action to be taken by them in case 
of fire, disturbance, and emergency. 

 He will muster additional guards for the special duties as and when 
instructed by the Outsourcing Contractor. 
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Types of duty posts are listed below : 
 

 Mine entry point: This is a main access point in which staffs, workers, Hywas, 

trucks, pay loaders and other vehicles enter the mine. 

 Mine face  

 Parking lot 

 Coal Dump 

 Mine exit point: This is the point at which the trucks and other authorised 

vehicle exit. 

 Control room 

Security Post: Mine Entry Point/Exit point:  Responsibility - Contractor 

 The person on duty during each shift shall exchange the charge correctly as 
per the column of the register to be maintained at the check post in the 
respective register which shall be signed by the receiving and delivering 
security personnel. The report of how many vehicles remain inside the check 
post during their duty will also be entered in the Handing Taking Register. 

 The members of the force posted on duty shall maintain the registers, files, 
documents, etc., which are used on the post, in a neat and proper manner 
and shall exchange their charges in the relevant register in a proper manner. 

 The security personnel on duty shall physically check the vehicles after 
proper matching with the list of vehicles issued by the management before 
releasing the coal vehicle/persons inside the entry point. 

 Searching and frisking of all vehicles 

 Stop the unauthorized entry of any person and vehicle. 

 In odd hours or whenever there is no movement of vehicles, barrier may be 
closed. 

Security Post: Mine face : Responsibility – Contractor of 

outsourcing mine 

 The personnel deployed at Mine face will keep a watch over any 
unauthorised movement of vehicles/personnel within the mines and report 
the same to the Outsourcing agency control room. 

 He will also keep a watch over any unauthorised movement near the vehicles 
parked within the mines and report the same to the control room. 
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 He will keep a vigil over the entire perimeter of the mine and identify and 
report about any escape route created to the control room. 

Security Post: Coal dump : Responsibility - Contractor 

 The security personnel on duty will allow the vehicles in coal-dump only 
after checking the type of slip of the vehicles and ensure whether that 
the vehicle is authorized for loading in that dump or not and what grade 
of coal is to be loaded.  

 The security personnel on duty will also monitor the CCTV and other 
equipment installed in the coal-dump.  

 On duty security personnel will vigilantly patrol the coal dump and ensure 
that the people of the basti near the coal dump do not enter the coal 
dump for theft.  

 Will detain the vehicle after informing the Loading Babu, CISF Mobile 
patrolling team andSecurity head of Outsourcing mineof any irregularity 
or illegal action.  

 If the vehicle is allowed night-stay by the management due to breakdown 
or any other reason, the security personnel will ensure that all the 
vehicles mentioned in the permit letter are present.  

 On completion of loading, will sign the reverse of the slip with the name 
correctly. 

 

Security Post: Control room : Responsibility - Contractor 

 Will maintain all the registers properly and will submit them in front 

of the higher officials if needed.  

 The control room will receive all types of information and will inform 

the CISF Control Room/ Security Head in time.  

 Will receive the information given on wireless/telephone and  make 

an entry in the relevant register  

 After receiving the situation report from all duty stations at an interval 

of one hour, its record will also be entered. 

 If the situation report is not received, then immediately contact the 

security personnel posted on the nearest duty post /Mobile Patrolling 

team and get the situation report of that duty.  

  It will be ensured that all important telephone numbers and mobile 

numbers of the security personnel members on duty are available.  
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 Security personnel while on duty, without giving charge to the 

reliever, shall not leave the place of duty irrespective of the 

circumstances.  

 CCTV footage should always be monitored by a dedicated security 

personnel within the control room. 

 

IMPORTANT CONTACT NUMBERS 

S.N. CONTACT NO. OF CONTACT NO. REMARKS 

1 OUTSOURCING MINES CONTROL 
ROOM 

  

2 CISF CONTROL ROOM   

3 CISF MOBILE PTL PARTY   

4 SECURITY HEAD OF OUTSOURCING 
MINES 

  

5 LOCAL POLICE STATION   

6 BCCL AREA SECURITY OFFICER   

 

Filing a FIR 

FIR means First Information Report, made to police, about commission of a 

cognizable offence. In effect, it amounts to putting law in to motion by giving 

information relating to the commission of a cognizable offence to an officer 

in charge of a police station, (which shall be reduced into writing and read 

over to the informant)and shall be signed by the person giving such 

information. It is mandatory to give a copy of the first information report (as 

recorded by police)to the informant free of cost. 

Procedure for Filing the FIR 

 The Outsourcing contractor/complainant should go to the Police Station 

having jurisdiction over the area(where the offence is committed)and 
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report to Officer in-charge /station house officer about commission of the 

offence. 

 Information to Mine management and CISF. 

 Every piece of information relating to the commission of offence is to be 

given to the officer in-charge of the police station. A written complaint 

should be submitted. 

 Outsourcing contractor/complainant should sign the complaint. 

Complete information including the contact details should be provided in 

the complaint. 

 The Outsourcing contractor/complainant should receive a copy of the FIR. 

 If the officer in charge of the police station refuses to record the 

information, the complaint should be submitted to the concerned 

Superintendent of Police (SP) with a copy to the local police station.  

 In case no action is initiated by the SP or the local police station, options 

to approach the court should be exercised in consultation with the legal 

team. 

 FIR information to be given on whatsapp. 

 Weekly and Monthly compile report must be share to mine official as well 

as BCCL HQ also. 

 

Guidelines for Filing the FIR 

 The FIR should be a comprehensive document and all necessary details 

should be included in the FIR. Supporting documents including 

audio/video recordings, pictures, documents etc should be mentioned 

in the main compliant and attached as Annexures to the complaint. 

 Format of FIR and Seizure list is appended below. 
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No.lC-11099/CISF/BCCL-D/LWE/CIW/2023/ 303 

To, 

The General Managcr/Security 
BCCL Dhanbad 

ARGUG-826005 
Dated : -06-2023 

Subject :- SPECIAL REPORT REGARDING LANDSLIDE IN BHOWRA AREA OF CISE 
UNIT BCCL DHANBAD:REGARDING 

It is to inform that on 09.06.2023 at about l100 hrs it came to notice that some unknown 

people were suspected to be buried due to landslide of mines who had gone to the fire patch of 3 pit 
area of 4A patch mine of Bhowra Area with the purpose of coal theft. 

Local police, CISF QRT, Coy Commander/Bhowra Area and CIW personnel were present at the 
time of rescue in the said incident site. The said rescue operation lasted for 01 hour and the site was 

cleared at 1200 hrs as confirmed by the C0, Jharia. The Unit Commander along with Area 

Commander visited site at 1500 hrs and met with Area GM and Circle officer. Jharia and enguired 
about the incident. It is learnt that now the situation at the site is peaceful and loss of life is yet to be 

confirmed by the District authority. Further, there is no person trapped at the alleged site at this 
juncture. 

This is for your information please. 

(SHEKHAR RAMOLA) 
COMMANDANT/ADM 

CISF UNIT BCCL DHANBAD 
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Incident site inspection Report , Bhowra South (3 Pit) on 
Dated 09.06.2023 

The alleged site of incident at Bhowra (S) mines was inspected by 

and it undersigned at 12.30 PM and Circle Officer, Jharia, at 3 PM 

was seen that no activity was taking place and no persons were seen. 

One Shovel was deployed at the site in the morning at 11 AM and 

nothing was found after search. 

Area Safety Oficer 
E.J.Area 

Addl. Geheraf Manger 
E.J. Area 

General Manger 
E.J. Area 

Project Officer 
Bhowra (South ) 

Safety Officer 
Bhowra (South) 
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